
~  Matter Under Rule 377 VAJSk.AHA. 5, 1906 (SAKA) Matter Under Rule 377 J.S8 

II. Transfers should be minimum 

as each transfer costs several 
thousands of rupees. 

III. Each officer should be informed 

of the proposed transfer at 

least one year in advance. 

VI. If both the spouses are serving 
either in 1.0.C. or outside 

I.O.C., they need not be dislo-
cated as far a s possible or both 
should work at the same 

station/unit. 

(v) Need for probe into allegation of 

Supply of pelluted water to the 

people of Agra 
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(vi) Strike be Hoisery Industry worker 

of Tiruppur in Tamilnadu and West 

Benga l 
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SHRI ERA M OHAN (Combatore)  : 
Triuppur in Tamil Naoo is th'! hom of 
ho iery industry in India ,,,th_ J,300 
factorie employing 16,00 worker  .  The 
ves ts m ade in Tiruppur are supplied-

througbout the country  and ourside 
India, even lo advanced coun lrie-. For 
the past one week all these t1'1i ts have 
been closed after negotiatil ns have 
failed. The 16,000 wo1h rs arc on the 
roads. Th re is the chain reaclion of 
stagnation f yarn and che spinnin milJs 
are laying off workers. For the past 
three montts the hosiery incJu11try in 
West Benga l is also on stri ·e. The 
Centre shou d make serious orts to 
resolve this trike. The export commjt-
ment is nol being adhered to in the 
absence of c ::mtinued production. It is 
very e~e  ·y to find a solution to the 
aenuinl3 demands of the hosiery industry 
workers for wage increase and other 
basic amentLs . The Centre should in-
tervene immediately and ensure early 
settlement o f  strike in hosieiy industry 
in Tiruppur nd We t Bengal, so that 
thousands of workers are saved from 

decimation. 


